
OPEN CC JIII 

eENTAAL Ail4INISTRATIVE TAIBUINIAL 

CIAGUIT  SITTING  ATUTTAMNCHAL  (NAINJIL j'AL 

Nainital, this the 15t1-, day of April, 2004. 

4JOAUM ; HON. A.A. JUSTICE 6.11. sINGI-t, 

HON. MAJ J. GE J. K. K. sriIVAS TAW% A . . 

0.A. No. 851 of 1996 

1. 8.6. Negi, aged about 53 years 5/0 Sri D.S. Negi, G-103, 

iiathi Barkala, Estate Jehradun posted as Survey Assistant, 

26, Party, Survey of India, 17. E.G. tioad, Jehradun. 

2. B. D. A,4ithani, aged about 53 years S/0 Late Sri I.U. 

itn ni, 41, Salawala, Dehradun, posted as Survey Asstt., 

79. party, Survey of India, 17. E.G. mad, Je hradun. 

3. Surendra Singh, aged about 51 years Sy0 Sri Guinan Singh 

1.1/0 G-130, Hathi Baraka.la Estate, i)ehradun, posted as 

Survey Asstt., 6.7,0rawing Office Circular head, Dehradun. 

4. D.S. tiawat a ged about 31 years, son of Late Sri iCunwar 

Singh ktwat, resident of G-93 Hathi Barkala Estate 

Dehradun posted as Survey Assistant, No.lParty, Survey of 

India, Hathi Barkala Estate, ilehradun. 

5. ivi•K. Maragain aged about 56 years, son of 

Maingain, 220/1, 	Hood 	ilehradun posted as Survey 

Assistant, ourveyor general Of 	Dehradun. 

6. Y.S. Towar aged about 53 years, son of Sri Jaulat Singh 

resident of Shanti Shawan Laxunan Puri, i.,ussoorie, posted 

as Survey Assistant, 23 party, survey of India, iiimalaya 

club, Niussoorie. 
	 Applicants 

	

ity avec.,,te sari rt.o. Sinha & Snri H. ..) 	riVctc.."vd) 

Vs 

1. Union of India, through Secretary Ministry I: Science 

and iechonoly, New aalhi. 

2. surveyor Lieneral of India, Post :::ox 0,o.37, Block No.8, 

13arkala Estate Denradun 
• • 4• • • • 	4spondents 



: 2 : 

counsel for respondents : Sri E.C. Jeshi. 

0 R D_Eit (OML) 

BY HON. 	JUSTICE S.R. S INGh 
11•Monmaratem.ar.“. .rnala 

ilearci Sri K.G. Sinha, learned. cbunsel tt r applicant 

and Sri V.V. ..a.shra holding brief of Sri h.G. Joshi, learned 

counsel for respondents. .4e have also perused the pleadings. 

2. The applicants, who are working on the post of 

Survey Assistants, have instituted this U.A. seeking a 

direction to the respondents to allocat-e the separate quota 

for each feeding cadre in Ltion to the post of Officer 

Surveyor Group 'B'. It is not disputed that appoinWent to 

the post of Officer 'Surveyor Group 'B1  is made by promotion 

from different feeder cadres incluciing Survey Assistants. 

The applicants, it is stated at the bar by Sri K.O. 

have preferred representation to the Ist respondent for 

redressal of their grievances raised in this O.A. Since it 

is basically for the rule making authority/ executive to 

prescribe quota, if any, for promotion to a post appointment 

to which is made from different feeder cadres,,it-  L-4-'1-11464.  
t-w-114-G-tk-ct.A.A.:tvg t•e_ totLiLk cc.tr.,- 	7yee,:x6,  

3. we are, therefore, of the view that it would it=tkEL• 

the ends of justice if the present C.A. is disposed of with 

a direction to the respondents that in c-ase the applicants 

file representation, the Secretary, Ministry of Science and 

Technology, New Jelhi shall consider and dispose it of in 

accordance with law, as expeditiously as possible preferably 

within a period of three months frem the date of receipt 

the representation along with copy of this order. 

No order as to costs. 

A.M. 	 V.V 


